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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-1
(Brief summary of proceedings)

Friday, 30 June 2017 / 09 Ashaadha 1939 (Saka)

Ms Rakhi Birla, Hon’ble Deputy Speaker in-Chair

Special Mention (Rule 280): The following Members raised matters under Rule-280 with the
permission of the Chair:
1. Shri Somnath Bharti
(Shri Kapil Mishra, Hon’ble Member was named by the Chair and asked to withdraw from the House as
he was disturbing the proceedings of the House. As Shri Kapil Mishra refused to withdraw voluntarily,
the Chair directed the Marshalls to escort him out.)
Shri Adarsh Shastri
Shri Sahi Ram
Shri Akhilesh Pati Tripathi
Shri Pawan Kumar Sharma
Shri S.K. Bagga
Shri Pankaj Pushkar
Shri Praveen Kumar
. Shri Anil Kumar Bajpai
10. Shri Shiv Charan Goel
11. Shri Naresh Yadav
12. Shri Jagdish Pradhan
13. Shri Rajesh Gupta

The Chair greeted Shri Shree Dutt Sharma and Shri Sukhbir Singh Dalal on their Birthday falling on 1%
July and Shri Anil Kumar Bajpai on his Birthday falling on 2™ July.
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Short Duration Discussion (Rule-55):

Shri Nitin Tyagi initiated Short Duration Discussion on “giving preference to eligible persons from
Delhi in engaging Guest Teachers in the Schools of the Government of Delhi”.

The following Members participated in the discussion:
Shri Rituraj Govind

Shri Akhilesh Pati Tripathi

Shri Jarnail Singh

Shri Mohinder Goel

Shri Sukhbir Singh Dalal

Shri Manoj Kumar

Shri Sarita Singh

Shri Manjinder Singh Sirsa
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Ruling of the Chair referring matter to the Committee of Privileges:

Ms. Alka Lamba stated that Shri Manjinder Singh Sirsa had made statements to the Media and on social
media on 29.6.2017 claiming that the Ruling Party members had sought a referendum on Kashmir.

Shri Jarnail Singh, Shri Akhilesh Pati Tripathi, Shri Avtar Singh ‘Kalkaji’, Shri Somnath Bharti and
Shri Saurabh Bharadwaj also spoke on the issue. Shri Avtar Singh ‘Kalkaji’ proposed that the matter be
referred to the Committee of Privileges.

Shri Manjinder Singh Sirsa also presented his version.
The Chair taking the sense of the House, referred the matter to the Committee of Privileges.

Shri Manjinder Singh Sirsa concluded his speech on the discussion.
8. Shri Madan Lal

Shri Madan Lal also moved the following Resolution with the leave of the House.

“The Legislative Assembly of NCT of Delhi Having its sitting in Delhi on 30 June, 2017

Taking note of the fact that due to the overwhelming response from neighbouring states of Delhi, local
aspirants for teaching positions struggle to find employment as teachers in the state from which they
completed their graduation.

Also noting that Universities in Delhi have a strong academic rigour, resulting in candidates graduating
from Delhi scoring lower grades than counterparts from other states.

Expressing concern that as a result of the aforementioned challenges, residents of Delhi are at a
considerable disadvantage while being considered for appointment as teachers in schools run by
Directorate of Education.
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Dismayed that residents of Delhi are also at a disadvantage for recruitment as guest teachers owing to the
aforementioned reasons.

Opines that for all future recruitment, whether for permanent teachers through the DSSSB, or for Guest
Teachers through open applications and merit list, preference be given to candidates graduating from
Universities in Delhi.

Resolves that the Directorate of Education must ensure 85% quota for permanent and Guest Teacher
positions, for candidates graduating from Universities in Delhi in future recruitments.”

Shri Manish Sisodia, Hon’ble Deputy Chief Minister replied to the discussion.
The House adopted the Resolution moved by Shri Madan Lal, Hon’ble Member with voice vote
House adjourned for Tea Break for 30 Minutes.

House reassembled
Hon’ble Deputy Speaker in- Chair.

Presentation of Report:
Shri Saurabh Bhardwaj, Hon’ble Member presented the First Report of Committee On Petitions. He
also gave a presentation about the salient features of the Report.

The Chair adjourned the House upto 2.00 PM on Monday, 03 July 2017.

Prasanna Kumar Suryadevara
Secretary
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